IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on

:02-09-2025

Case No.

Date

02.09.2025

Applied For

' WPCRL- Order Dtd. 2025-08- (Se

70913/2025/02.09.2025 5/2025 H S PAIKRAY |[GENERAL 20 No-

WRIT (Se

WP (C) - Order Dtd. 9999-12- |BRANCH ©

70915/2025(02.09.2025 7o o0 oo |S K SUNDARA (GENERAL " (DTVISTON Ti9
BENCH-3)

WRIT (Se

WP (C) - Order Dtd. 2025-09- |BRANCH ©

70916/202502.09.2025 ) 02,0 |S K SAHOO |GENERAL iy (DTVISTON Ti6
BENCH-2)

WA- Order Dtd. 2025-08- (Se

70917/2025102.09.2025 T SWAIN GENERAL ) No-

130/2025 26

116

WP (C) - Order Dtd. 9999-12- |[WRIT (Se

70918/2025(02.09.2025 |00 Soo . B DAS GENERAL " R ANCH-G 22;

CONTC- Order Dtd. 2025-09- (Se

70927/2025/102.09.2025 3936/2025 T SWAIN GENERAL 01 gg;

3 M/S ol (Se

70935/2025 (02.09.2025 |SONTC BANABTHARI |GENERAL Order Dtd. 2025-09 No-

3954/2025 01

RAY 35)

' WP (C) - Order Dtd. 2025-09- |WRIT (Se

70939/2025(02.09.2025 |7 520 |G C JENA GENERAL o1 RRANCH-1 INeo

' WP (C) - Order Dtd. 2025-09- |WRIT (Se

70942/2025/102.09.2025 22954/2015 R P BHAGAT |GENERAL 01 BRANCH-1 No-

(Se

WP (C) - Order Dtd. 2025-09- |WRIT ©

70947/2025/102.09.2025 515/2016 G C JENA GENERAL 01 BRANCH-6 22)

WP (C) - BALARAM Order Dtd. 2025-09- |WRIT (Se

70967/2025(02.09.2025 |7, 00 o, (oo GENERAL o1 RRANCH-1 e

WP (C) - Order Dtd. 2025-09- |[WRIT (Se

70970/2025(02.09.2025 7o o070 . |G C JENA GENERAL o1 RRANCH-2 INoo

' WP (C) - Order Dtd. 2025-09- (Se

70974/20251/102.09.2025 23712/2025 LAXMAN BHOI |[GENERAL 01 No-

' WP (C) - Order Dtd. 2025-09- (Se

70977/202502.09.2025 | 7- -0 K C SAMAL |GENERAL o1 .

' WP (C) - Order Dtd. 2025-09- (Se

70979/20251/02.09.2025 22671/2025 S MOAHARANA GENERAL 01 No-




(Se

WP (C) - Order Dtd. 2025-09- |WRIT ©
70984/202502.09.2025 o0 o |P K JENA GENERAL o1 R ANCH-S gg)
WP (C) - Order Dtd. 2025-09- |[WRIT (Se
70985/202502.09.2025 |, 02,0, K C SAMAL |GENERAL o1 R ANCH-8 28;
' WP (C) - Order Dtd. 2025-09- |WRIT (Se
70987/202502.09.2025 |7 o0, |S BEHERA GENERAL o1 ERANCH-1 Ne-
(Se
WP (C) - Order Dtd. 2025-09- |WRIT ©
70990/202502.09.2025 |72, o0" 0 A SAHOO GENERAL o1 EANCH-1 2?)
WP (C) - Order Dtd. 2025-09- |[WRIT (Se
70991/202502.09.2025 |70, 0,0 |J R KAR GENERAL o1 R ANCH-1 gi;
' WP (C) - Order Dtd. 2025-09- |WRIT (Se
70993/2025(02.09.2025 |75, 0 o [A SAHOO GENERAL o1 ERANCH-2 oo
WP (C) - Order Dtd. 2025-09- |WRIT (Se
70995/2025(02.09.2025 |7 o0 o, |J P KAR GENERAL o1 RRANCH=2 e
WP (C) - Order Dtd. 2025-09- |WRIT (Se
71000/2025(02.09.2025 |75 50", o0 |A SAHOO GENERAL o1 RRANCH=2 e
WP (C) - Order Dtd. 2025-09- |WRIT (Se
71002/2025(02.09.2025 |7, o2" o, |J R KAR GENERAL o1 RRANCH=2 e
' WP (C) - ASHIS KUMAR Order Dtd. 2025-09- (Se
71006/2025102.09.2025  |Tooo0" o Toin GENERAL o1 .
WP (C) - WRIT (Se
71007/2025(02.09.2025 |7 /027 L D SAHOO A |GENERAL R ANCH-4 23;
WP (C) - Order Dtd. 2025-09- (Se
71009/202502.09.2025 |50, 20”0 [K SAHOO GENERAL 08 gg;
WP (C) - Order Dtd. 2025-09- |WRIT (Se
71010/202502.09.2025 ) o200 M R ROUTRAY GENERAL o1 R ANCH-1 gi;
WP (C) - Order Dtd. 2025-09- |WRIT (Se
71011/202502.09.2025 |07 o o |L DASH GENERAL o1 R ANCH-G SZ;
WRIT (se
WP (C) - Order Dtd. 2025-09- |BRANCH ©
71013/202502.09.2025 |77 -0 0 IS K SAHU GENERAL o1 (DTVISTON T86
BENCH-1)

WP (C) - R K Order Dtd. 2025-09- (Se
71015/202502.09.2025 |70 0i0 o 0o c oo 1 GENERAL o1 ng
(Se
WP (C) - JAYADEBA Order Dtd. 2025-09- ©
71016/2025/02.09.2025 93439/2025 BEHERA GENERAL 01 T86
WP (C) - Order Dtd. 2025-09- |[WRIT (Se
71018/2025(02.09.2025 |- o0 o . |P K BEHERA |GENERAL o1 ERANCH-2 Ne
(Se

WP (C) - Order Dtd. 2025-09- |WRIT
71019/2025(02.09.2025 | 7o o2 . |P K BEHERA |GENERAL o1 R ANCH-4 Tg)
' WP (C) - Order Dtd. 2025-09- (Se
71022/2025102.09.2025 |, 5005 5,5 D SAMAL GENERAL 01 No-




119)

(Se

WP (C) - SHARMISTHA Order Dtd. 2025-09- |[WRIT ©

71023/202502.09.2025 |72 200 o | GENERAL o1 R ANCHT TE)

WP (C) - Order Dtd. 2025-09- |[WRIT (Se

71024/2025(02.09.2025 |70 0o o /A T NAYAK |GENERAL o1 R ANCH-4 23;

' WP (C) - Order Dtd. 2025-09- |WRIT (Se

71026/2025(02.09.2025 |70 0" o /A T NAYAK |GENERAL o1 ERANCH-2 e

(Se

WP (C) - Order Dtd. 2025-08- |[WRIT ©

71027/202502.09.2025 |3 o0 |D NAYAK GENERAL e R ANCH- gg)

' CRP- Order Dtd. 2025-08- |CIVIL (Se

71028/202502.09.2025 |20 o G ROUT GENERAL i FEVISTON oo

' CRP- Order Dtd. 2025-08- |CIVIL (Se

71029/202502.09.2025 | 270 o M M PANDA |GENERAL e FEVISION INao

(Se

WP (C) - Order Dtd. 2025-09- |[WRIT ©

71031/202502.09.2025 /o 20", |B N SHADNGI GENERAL o1 R ANCHT Tg)

SA- Order Dtd. 2025-08- |SECOND (Se

71032/202502.09.2025 g 1 oo, |B K PANDA GENERAL i oPpEAL  Nee

CMP- Order Dtd. 2025-08- |[WRIT (Se

71033/2025(02.09.2025 |00, .o [P K MISHRA |GENERAL e R ANCH-3 gg;

HEMANTA (Se

71036/2025(02.09.2025 V20§5(C9:)6/2025 KUMAR GENERAL gll:der Ptd. 2025-09 No-

MOHANTA 28)

WP (C) - Order Dtd. 2025-09- (Se

71038/202502.09.2025 )2 07 |C RANA GENERAL o1 gg;

WP (C) - Order Dtd. 2025-10- |[WRIT (Se

71040/2025(02.09.2025 )20 [P BASTIA  |GENERAL 30 R ANCHT gz;

WP (C) - Order Dtd. 2025-09- |WRIT (Se

71042/202502.09.2025 ). 000 oK N MUDULI |GENERAL o1 R ANCH- 6 22;

WP (C) - B R Order Dtd. 2025-09- |[WRIT (Se

71044/2025102.09.2025 | 6555/2025 [sEnaparT  |CTNERAL 01 BRANCH-4 1lq<9>)—

WP (C) - Order Dtd. 2025-09- (Se

71046/202502.09.2025 | 'g o0, 0 |P K MISHRA |GENERAL o1 Tg;
AKSHYANGSHU

WP (C) - Order Dtd. 2025-09- |WRIT (Se

71048/202502.09.2025 )2 o0 o |SEKHAR GENERAL o1 RRANCH-1 oo

NANDY

WP (C) - Order Dtd. 2025-09- (Se

71050/202502.09.2025  |/o 20", . |N MALLICK |GENERAL o1 oo

(Se

WP (C) - HRUDANANDA Order Dtd. 2025-10- |[WRIT ©

71052/2025102.09.2025 1151 56/5025 |monapaTRA  |CCNERAL 30 BRANCH-5 gi)

WP (C) - Order Dtd. 2025-09- (Se

71055/202502.09.2025 |/-oZ07 K C PANDA  |GENERAL o 2?;




(Se

WP (C) - Order Dtd. 2025-10- _

71057/202502.09.2025 /o -7, |S MOHARANA |GENERAL 3 gi)

(Se

WP (C) - Order Dtd. 2025-09- ©

71058/2025(02.09.2025 |7 0" . |C KHATRA GENERAL o1 gi)

(Se

WP (C) - Order Dtd. 2025-10- |[WRIT ©

71059/202502.09.2025 )2 07 oM R SAHOO |GENERAL " R ANCH-8 2;)

(Se

WP (C) - Order Dtd. 2025-09- _

71060/2025/02.09.2025 91657/2025 B K SINGH GENERAL 01 23)

(Se

WP (C) - Order Dtd. 2025-09- |[WRIT ©

71061/2025(02.09.2025 |72 7)o (B SAHOO GENERAL o1 R ANCH-S gg)

WRIT (se

WP (C) - Order Dtd. 2025-09- |BRANCH ©

71063/202502.09.2025 )2 ,00" 0 |P JENA GENERAL o1 (DTVISTON Ti2
BENCH-2)

(Se

WP (C) - Order Dtd. 2025-09- |[WRIT ©

71064/202502.09.2025 | /coc7” 0 /S K DASH GENERAL o1 R ANCH- 6 TZ)

WP (C) - K K Order Dtd. 2025-10- |[WRIT (Se

71065/2025102.09.2025  1)5119/2025 |pANTGHRAHT |CCNERAL 31 BRANCH-7 |No-

(Se

WP (C) - Order Dtd. 2025-10- |[WRIT ©

71066/202502.09.2025 |, .20, 0 |L MOHANTY |GENERAL it R ANCH-4 T?)

71067/2025(02.09.2025 |WE(C)- K K NATH GENERAL Order Dtd. 2025-10- [WRIT SS?

V7 22553/2025 17 BRANCH-4 13)

71068/2025(02.09.2025 |WE(C)~ M M NAYAK |GENERAL Order Dtd. 2025-03- [WRIT éif

Y2 22517/2025 01 BRANCH-3 |,

71069/2025(02.09.2025 |WE(C)~ J J PARIDA |GENERAL Order Dtd. 2025-09- |WRIT éif

e 22535/2025 01 BRANCH-4 |;2)

71070/2025(02.09.2025 W)~ L MOHANTY |GENERAL Order Dtd. 2025-10- [WRIT SS?

s 22411/2025 17 BRANCH-3 22)

71071/2025(02.09.2025 |WE ()~ K K NATH GENERAL Order Dtd. 2025-10- [WRIT ésf

e 22411/2025 17 BRANCH-3 22)

71072/2025(02.09.2025 WS~ B K PATI GENERAL Order Dtd. 2025-09- [WRIT éif

e 23705/2025 01 BRANCH-7 |,

71073/2025(02.09.2025 W)~ P K LENKA |GENERAL Order Dtd. 3993-12- [WRIT éiﬁ

o 23710/2025 31 BRANCH-8 41)

71074/2025(02.09.2025 |"E{C)- C SAMAL GENERAL Order Dtd. 2025-09- I\(Ti?

e 23724/2025 01 41

71075/2025(02.09.2025 |WELC)~ P K BEHERA |GENERAL Order Dtd. 2025-09- [WRIT éif
T 23747/2025 01 BRANCH-4

37)




(Se

BENCH-1)

WP (C) - Order Dtd. 2025-09- |WRIT ©
71076/2025(02.09.2025 |7ooo0" oM K PANI GENERAL e R ANCH-] ﬁg)
(Se
WP (C) - MANORANJAN Order Dtd. 2025-09- ©
71077/2025/02.09.2025 93867/2025 PADHT GENERAL 01 1:112)
WP (C) - Order Dtd. 2025-08- (Se
71078/2025(02.09.2025 7o 20" U CHHOTRAY |GENERAL 5 gg;
' MATA- Order Dtd. 2025-09- |FIRST (Se
71082/2025(02.09.2025 |55 P C MOHANTY GENERAL o1 APDEAL Non
WRIT (se
WP (C) - Order Dtd. 2025-09- |BRANCH ©
71083/2025(02.09.2025 |70, /270 o |S DAS GENERAL o1 (DTVTSTON ng
BENCH-1)
WP (C) - Order Dtd. 2025-09- |[WRIT (Se
71084/2025(02.09.2025 |7 ooc" oo |S DAS GENERAL o1 RANCH-T ig;
WA- Order Dtd. 2025-08- |WRIT (Se
71085/2025(02.09.2025 |, o, B K SWAIN |GENERAL 20 APPEAL .
' WA- Order Dtd. 2025-08- |WRIT (se
71086/2025(02.09.2025 [0 o, B K SWAIN |GENERAL 20 PPEAL .
' WA- Order Dtd. 2025-08- |WRIT (se
71087/2025(02.09.2025 7" .o, B K SWAIN |GENERAL 20 PPEAL .
' WA- Order Dtd. 2025-08- |WRIT (se
71088/202502.09.2025 |'cco o0, |B K SWAIN |GENERAL 20 PPEAL .
CRLA- Order Dtd. 9999-12- |CRIMINAL |(Se
71089/2025(02.09.2025 |70 [P K LENKA |GENERAL 0 ADPERL R
CRLMC- Order Dtd. 2025-09- |CRIMINAL |(Se
71092/2025(02.09.2025 | " o |D NAYAK GENERAL o1 Mrse Noo
CRLMC- Order Dtd. 2025-09- |CRIMINAL |(Se
71093/2025(02.09.2025 |/, 7 %0 . o D NAYAK GENERAL o1 Mrse Noo
WP (C) - Order Dtd. 2025-08- |[WRIT (Se
71094/2025(02.09.2025  |Z3o.50" o |D NAYAK GENERAL o R ANCH2 22;
WRIT (se
WP (C) - Order Dtd. 2025-09- |BRANCH ©
71095/2025(02.09.2025  |gog % o [P C MOHANTY GENERAL o1 (DTVISTON T87
BENCH-1)
WP (C) — Order Dtd. 2025-09- |WRIT (Se
70887/2025(02.09.2025 |7 570 o o |S.C.PANI c.o. o1 ERANCH-2 |No-
' WP (C) - Order Dtd. 2025-09- (Se
70888/202502.09.2025 | 7- o7l 0, |S.C.PANI c.o. o1 .
' WP (C) - Order Dtd. 2025-09- |WRIT (Se
70889/202502.09.2025 |7- o000 |S.C.PANT c.o. o1 ERANCH-2 e
WRIT (se
WP (C) - Order Dtd. 2025-09- |BRANCH
70891/2025(02.09.2025 |7oo 2" o |S.C.PANI c.o. o1 (DTVISTON TSS
BENCH-1)
WRIT (se
WP (C) - Order Dtd. 2025-09- |BRANCH ©
70892/202502.09.2025 |- o0 0o |S.C.PANT c.o. o1 DTVISTON TSS




(Se

WP (C) - Order Dtd. 2025-09- |WRIT _
70893/2025(02.09.2025 |70 07 oo |S.C.PANI o1 R ANCH-8 gi)
(Se
CRLMC- JADUNATH Order Dtd. 2025-08-
70898/2025102.09.2025 3343/2025 |PRADHAN 26 Zi;
CMP- BALARAM Order Dtd. 2025-08- (Se
70899/2025(02.09.2025 |7 o oo [Copen St zi;
CRLMC- s. R Order Dtd. 2025-08- (Se
70900/202502.09.2025 3341/2025 |PATTNAIK 26 gi;
l ABLAPL- BALARAM COURT NO. |Order Dtd. 2025-01- (Se
70901/2025(02.09.2025 [, 200 o [ 5 oL i BATIL-1 Nee
' CRLMC- S. COURT NO. |order Dtd. 2025-08- (Se
70902/2025102.09.2025 3205/2025 |CHOUDHURY 2 OLD 18 No-
ABLAPL- BALARAM COURT NO. |Order Dtd. 2025-01- (Se
70903/202502.09.2025 440/2025 SINGH 2 OLD 15 No-
TRP (C) - COURT NO. |order Dtd. 2025-08- (Se
70904/2025(02.09.2025 | oo 200 [R. K. BARIK e ol Noo
CRLMC- BALARAM COURT NO. |Order Dtd. 2025-08- (Se
70906/2025(02.09.2025 | S0 o [ e ol RS
JYOTI
70908/2025(02.09.2025 ?gégg;2025 PRAKASH igURT NO. gfder Ptd. 2025-09- éif
BEHERA
' WA- COURT NO. |Oorder Dtd. 5000-01- |WRIT (se
70914/2025(02.09.2025 |7 oo K K RATH e o1 PPEAL .
(Se
WP (C) - COURT NO. Order Dtd. 2025-08- |WRIT _
70926/2025(02.09.2025 |- )" . |S.K.BEHERA e i RANCH-S gi)
WP (C) - COURT NO. |order Dtd. 2025-09- |[WRIT (Se
70931/2025(02.09.2025 |- 2o oo |S.M. SINGH e o1 ERANCH-1 INew
' WP (C) - SANJAYA COURT NO. |Order Dtd. 2025-09- |WRIT (Se
70932/2025102.09.2025 23529/2025 |PATRA 16 01 BRANCH-2 |No-
' WP (C) - COURT NO. |Order Dtd. 2025-09- |WRIT (Se
70933/2025(02.09.2025 |7oo2e" . |S. M. SINGH e o1 ERANCH-2 o
' WP (C) - COURT NO. |Oorder Dtd. 2025-09- (Se
70936/2025(02.09.2025 |7 07 . |S.M. SINGH e o1 R
' WP (C) - SANJAYA COURT NO. |Order Dtd. 2025-09- |WRIT (Se
70937/2025102.09.2025 23510/2025 |PATRA 16 01 BRANCH-2 |No-
WP (C) - COURT NO. |order Dtd. 2025-09- (Se
70938/2025(02.09.2025 |- o0 o |S.M. SINGH e o1 RS
(Se
WP (C) - COURT NO. Order Dtd. 2025-08- |WRIT ©
70940/2025102.09.2025 |, 4,55 /5y5 M BEHERA 16 26 BRANCH-8 213)
' WP (C) - COURT NO. |Oorder Dtd. 2025-09- |WRIT (Se
70943/202502.09.2025 |oooc 0o |S.M. SINGH e o1 ERANCH-1 o
' WP (C) - COURT NO. |order Dtd. 2025-08- (Se
70944/202502.09.2025 |7l oM BEHERA e o R
(Se
WP (C) - COURT NO. |Order Dtd. 2025-07- |WRIT N
70945/202502.09.2025 |7 0.0 [R. DAS c 25 eanchg NO

42)




. CRLA- HARIHAR COURT NO. |Order Dtd. 2025-08- |CRIMINAL (Se
70946/202502.09.2025 266/2012 SUNDARA c. 6 26 APPEAL No-
(Se
WP (C) - COURT NO. Order Dtd. 2025-08- |WRIT ©
70950/2025102.09.2025 |, 0.0 5q,5 K. C. NAYAKC. p 26 BRANCH-5 22)
' WP (C) - COURT NO. |order Dtd. 2025-08- |WRIT (Se
70951/2025(02.09.2025 |70, o0 . M BEHERA c. c o ERANCH-1 e
' WP (C) - COURT NO. |order Dtd. 2025-09- (Se
70952/202502.09.2025 93553/2025 S PATRA C. 6 01 No-
' WP (C) - COURT NO. |order Dtd. 2025-09- (Se
70955/2025102.09.2025 |55 o0, |S. PATRA C. : o1 R
' WP (C) - COURT NO. |order Dtd. 2025-08- (Se
70957/202502.09.2025 |7 0o |SD JENA C. : e R
(Se
WP (C) - COURT NO. |Order Dtd. 2025-09- |WRIT _
70958/2025(02.09.2025 |70, 25 o |S.PATRA C. : o1 R ANCH-8 23)
(Se
BLAPL- COURT NO. |Order Dtd. 2025-08-
70959/2025(02.09.2025 |27 . MK MOHANTY |C. : e BATL-1 TZ;
WP (C) - COURT NO. Order Dtd. 2025-09- (Se
70961/2025(02.09.2025 |- 00" oo |S. PATRA C. c o1 TZ;
BLAPL- COURT NO. Order Dtd. 2025-08- (Se
70962/2025(02.09.2025 |20 0o MK MOHANTY |C. : ol TZ;
' WP (C) - COURT NO. |Oorder Dtd. 2025-09- |WRIT (se
70963/2025(02.09.2025 |72 o0 oo |SK SAHOO C. c iy ERANCH-2 o
FAO- COURT NO. |order Dtd. 2025-09- (Se
70965/2025(02.09.2025 |77, o |SK SAHOO C. : 53 o
CRLMC- COURT NO. |Order Dtd. 9999-12- (Se
70969/2025(02.09.2025 |/ "0 o |S DAS C. e 1 R
CRLMC- COURT NO. |Order Dtd. 9999-12- (Se
70973/2025(02.09.2025 |/ "o |S DAS C. e 1 RS
CRLREV- COURT NO. |Order Dtd. 2025-09- (Se
70978/2025(02.09.2025 |/ "0 C . [PK DAS C. 3 oup i Moo
' CMP- COURT NO. |Oorder Dtd. 2025-10- (Se
70980/2025(02.09.2025 |75 oo |S SAMAL C. >3 o R
' CRLMC- JAYADERA COURT NO. |0rder Dtd. 2025-08- (Se
71017/2025(02.09.2025 | 700070 o [n ol c. 3 e R
PRADEEP
71020/2025(02.09.2025 §§§255025 KUMAR C. SgURT NO. gzder ptd. 2025-08- ﬁ?ggINAL éif
MOHANTY
PRADEEP
71021/202502.09.2025 g???35025 KUMAR c. ggURT NO. ggder btd. 2025-08- éif
MOHANTY
' CRLMC- COURT NO. |order Dtd. 2025-09- (Se
71035/202502.09.2025 | -2000 o |S. BISWAL |C. 3 o1 R
' CRLMC- COURT NO. |order Dtd. 2025-09- (Se
71039/202502.09.2025 3383/2025 |5+ BISWAL [C. 53 01 No-
' CRLMC- COURT NO. |order Dtd. 2025-08- (Se
71062/202502.09.2025 3368/2025 [B-E-NANDA  C. 53 26 No-
7 [71079/2025[02.09.2025 |[ABLAPL-  |MK MOHANTY |C. COURT NO. [0rder Dtd. 2025-08- | (Se




19344/2025 | 23 26 No-
TUKUNA
71090/2025 |02.09.2025 32{352\555 KUMAR gogig NO. ggder Ptd. 2025-08- Iécsf
MISHRA
WRIT (56
WP (C) - COURT NO. Order Dtd. 2025-09- |BRANCH N
71099/2025/02.09.2025  |,o00 00,0 (K. C. MAJHI 3 oLD o1 (DTVISTON T85
BENCH-1)
' WP (C) - COURT NO. |Order Dtd. 2025-09- |WRIT (Se
71100/2025102.09.2025 |, 5000/ 5055 K- C. MAJHI 3 OLD 01 BRANCH-2 |No-
(Se
WP (C) - COURT NO. |Order Dtd. 2025-09- |WRIT N
71102/2025/02.09.2025 oo oo o K. C. MAJHI 3 OLD o1 BRANCH-6 22)
(Se
WP (C) - COURT NO. |Order Dtd. 2025-09- N
71103/2025/02.09.2025 93857/2025 K. C. MAJHI 3 OLD 01 22)
(Se
WP (C) - COURT NO. |0rder Dtd. 2025-09- |WRIT N
71104/2025/02.09.2025 oo o0 0 (K. C. MAJHI 3 OLD o1 BRANCH-T zg)
(Se
WP (C) - COURT NO. |Order Dtd. 2025-09- N
71105/202502.09.2025  |,o000 o0, K. C. MAJHI 3 oLD o1 Zg)
(Se
WP (C) - COURT NO. |Order Dtd. 2025-09- N
71106/202502.09.2025  |,2o00 0, K. C. MAJHI 3 OLD o1 zg)
(Se
WP (C) - COURT NO. |0rder Dtd. 2025-09- |WRIT N
71107/202502.09.2025 o7 o0 0 (K. C. MAJHI 3 OLD o1 BRANCH-5 gg)
WRIT (56
WP (C) - COURT NO. |Order Dtd. 2025-09- |BRANCH N
71108/2025/02.09.2025 oo 0 o0 ¢ (K. C. MAJHI 3 OLD o1 (DTVISTON Tgs
BENCH-1)
(Se
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT N
71110/2025/02.09.2025 ;0220 oo ¢ [R. R. SETHI 3 OLD e BRANCH-3 Ti)
(Se
WP (C) - COURT NO. |Order Dtd. 2025-09- |WRIT N
71111/2025/02.09.2025 8473/2025 |T+ R- DAS 3 oD o1 BRANCH- 6 gg)
(Se
WP (C) - M. K. COURT NO. |Order Dtd. 2025-09- |WRIT N
71112/2025102.09.2025 550,75 /2025 |MOHANTY 6 15 BRANCH-8 zg)
(Se
WP (C) - M. K. COURT NO. |Order Dtd. 2025-09- |WRIT N
71113/2025102.09.2025 | 35¢c5 /5005 [MoRANTY 6 15 BRANCH-7 Tg)
(Se
WP (C) - M. K. COURT NO. |Order Dtd. 2025-09- |WRIT
71114/2025102.09.2025 |, 590, /5025 [MOBANTY 6 15 BRANCH-5 gg)
(Se
WP (C) - M. K. COURT NO. |Order Dtd. 2025-09- N
71116/2025102.09.2025 |, 59,5 /5025 |MOBANTY 6 15 gg)
(Se
WP (C) - M. K. COURT NO. |Order Dtd. 9999-12- N
71117/2025102.09.2025 |, 55,6 /5025 [MORANTY 6 31 gg)




(Se

CONTC- COURT NO. Order Dtd. 9999-12-
71118/2025(02.09.2025 "2~ . |S. BHUYAN o5 " gg;
' RSA- Order Dtd. 9999-12- |SECOND (Se
71126/2025(02.09.2025 | 70" |L MOHANTY DR (J) " S PPRAL Nee
(Se
WP (C) - Order Dtd. 2025-09- |[WRIT ©
71127/2025/02.09.2025 5816/2022 |5 C DAS DR (J) 01 BRANCH-8 zg)
' WP (C) - Order Dtd. 2025-09- |WRIT (Se
71130/2025(02.09.2025 |72 50" .S K BISWAL DR (J) o1 RRANCH-2 oo
' WP (C) - Order Dtd. 2024-09- (Se
71131/2025(02.09.2025 |72 29" S K BISWAL DR (J) i .
WP (C) - Order Dtd. 2025-09- |[WRIT (Se
71133/2025102.09.2025 )5,/ /505 S K BISWAL DR (J) 01 BRANCH-7 zg;
WP (C) - Order Dtd. 2025-09- |WRIT (Se
71134/202502.09.2025 |/ oc0" [P K MOHANTY DR (J) o1 R ANCH-2 22;
WP (C) - Order Dtd. 2025-08- |[WRIT (Se
71136/202502.09.2025 |/ /)0 |G C JENA DR (J) i R ANCH- 22;
' RSA- Order Dtd. 2025-08- |SECOND (Se
71137/202502.09.2025 |27 0 |G SUNDARA DR (J) s S EPEAL .
' CMP- COURT NO. |Oorder Dtd. 2025-11- (Se
71141/202502.09.2025 | 220 0 . M R BARIK 3 0 .
' CMP- COURT NO. |Oorder Dtd. 2025-08- (Se
71167/2025(02.09.2025 527, . B K DAS 3 1 .
CRLMC- COURT NO. |order Dtd. 2025-09- (Se
71170/202502.09.2025 |/ 00 . A K MISHRA > onD o1 R
WRIT (se
WP (C) - A. K. COURT NO. |Order Dtd. 2025-09- |BRANCH ©
71171/2025102.09.2025 1)) /1565025 |MISHRA 2 OLD 01 (DIVISION Tio
BENCH-2)

(Se
WP (C) - COURT NO. Order Dtd. 2025-08- ©
71172/2025(02.09.2025 |72 20" oo |T. SAHOO 5 oL ol Tio
WP (C) - COURT NO. |order Dtd. 2025-08- |WRIT (Se
71173/2025(02.09.2025 |2 20" oo |T. SAHOO 5 oL e RRANCH=2 [Nee
WP (C) - B. M. COURT NO. |order Dtd. 2025-09- |[WRIT (Se
71175/2025102.09.2025 |/ 5 006 /5025 |SARANGT 2 OLD 01 BRANCH-2 |No-
WP (C) - COURT NO. |order Dtd. 2025-08- (Se
71176/2025(02.09.2025 |30 /" oo, |J. DEHURY > onb s Noo
CHIEF (Se

WP (C) - Order Dtd. 5000-01- |WRIT
71177/2025(02.09.2025 T K NAYAK JUSTICE'S No-
20677/2025 COURT 01 BRANCH-6 26)
(Se
WP (C) - H. N. COURT NO. Order Dtd. 2025-10- |[WRIT ©
71178/2025102.09.2025 |, 3535 /5025 [MOHAPATRA 23 15 BRANCH-4 23)
(Se
WP (C) - P. K. COURT NO. Order Dtd. 2025-10- ©
71179/2025102.09.2025 | 5200 /5005 [MoRANTY 12 13 23)
' WP (C) - CHIEF Order Dtd. 9999-12- |WRIT (Se
71180/2025102.09.2025 1)) 087 /50,5 (S K SAHU JUSTICE'S |31 BRANCH-5 |No-




| | COURT 132)
(Se
CMP- JYOTIRANJAN COURT NO. |Order Dtd. 2025-11-
71182/202502.09.2025 |00 0 oo [anoo C. 3 10 22)
WRIT (5o
WP (C) - COURT NO. |Order Dtd. 2025-08- |BRANCH -
71183/2025(02.09.2025  [[Lo20’ 0 M K PATI c. 23 Se (DTVISTON Tiz
BENCH-2)
CRLMC- JYOTTIRANJAN COURT NO. |Oorder Dtd. 9999-12- |CRIMINAL |(Se
71184/202502.09.2025 15913 5055 |saHOO ¢ 2 OLD 31 MISC No-
FAO- COURT NO. |Order Dtd. 2025-04- MISC. (Se
71185/202502.09.2025 |07, . S NAYAK c. 5 oLD e APPEAL Mo
SEC.
WRIT (5o
WP (C) - COURT NO. |Order Dtd. 2025-08- |BRANCH -
71187/202502.09.2025 o200 M K PANI c. 5 oLD 1 (DTVISTON ng
BENCH-1)
(Se
cMP- JYOTIRANJAN COURT NO. |Order Dtd. 2025-11- |[WRIT
71188/2025102.09.2025 o3¢ 5055 |sanoo C- 20 03 BRANCH-7 Tg)
cMP- COURT NO. |Order Dtd. 2025-09- (Se
71189/2025(02.09.2025 [ J/o 0o R K BARIK [C. 53 18 Tg;
cMP- COURT NO. |Order Dtd. 2025-09- (Se
71190/2025(02.09.2025 | . o . R K BARIK [C. 53 18 Tg;
WP (C) - N. K. COURT NO. |Oorder Dtd. 2025-09- |WRIT (Se
71191/2025102.09.2025 155906 /5025 |SATAPATHY 23 01 BRANCH-1 |No-
CRLMC- COURT NO. [Order Dtd. 2025-09- (Se
71193/202502.09.2025 |J o |SUBAS SAMAL|C. 3 o1 o
WP (C) - COURT NO. |Order Dtd. 2025-10- (Se
71196/2025(02.09.2025 7o " B BEHERA c. 1 1 Mo
ABLAPL- R.K. COURT NO. |Order Dtd. 2024-01- (Se
71197/202502.09.2025 [ 000t e C. 1 30 o
CRP- COURT NO. |Order Dtd. 2025-10- |CIVIL (Se
71198/202502.09.2025 | /00 P K LENKA |[C. . 13 EEVISTON New
(Se
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT -
71199/202502.09.2025 | ,oo0 oo, |G BARIK c. . e BRANCH-4 23)
WP (C) - COURT NO. |Order Dtd. 2025-09- |WRIT (Se
71200/202502.09.2025 |0 70 oo |G JAYSINGH |C. c 1 ERANCH-1 INew
WP (C) - COURT NO. WRIT (Se
71201/202502.09.2025 | o o0 oo, |U DAS C. c BRANCH-2 [Noe
WP (C) - COURT NO. [Order Dtd. 2025-09- (Se
71202/202502.09.2025 o oc0 o, |U DAS C. c o1 Moo
WRIT (56
WP (C) - COURT NO. |Order Dtd. 2025-10- |BRANCH -
71203/2025(02.09.2025 oo 0o oA MOHANTY |C. 1 30 (DTVISTON Ti7
BENCH-3)
(Se
WP (C) - COURT NO. |Order Dtd. 2025-10- |[WRIT -
71204/2025(02.09.2025 |, .20 o K K NATH C. 1 17 ERANCH-T SZ)
5[71205/2025[02.09.2025  [wp (C) - 'L MOHANTY |[C. COURT NO. [Order Dtd. 2025-10- |[WRIT | (se




22124/2025 21 17 BRANCH-7 |No-
44)
TRP (C) - COURT NO. |Order Dtd. 2025-10- (Se
71206/2025/02.09.2025 575/2025 U P BAG C.0. 16 20 SZ;
CRLMC- COURT NO. |Order Dtd. 2025-08- (Se
71207/2025(02.09.2025 |2 0" U P BAG c.o. i e SZ;
(Se
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT ©
71216/2025(02.09.2025 ), 0" M. BEHERA [C.O. i s R ANCH4 gg)
CRLMC- COURT NO. |Order Dtd. 2025-08- (Se
71221/202502.09.2025 | 5,000 D P DASH  |C.O. i e gg;
CRLMC- COURT NO. |Order Dtd. 2025-08- (Se
71222/2025(02.09.2025 7070 . D P DASH  [C.O. 5 oLD 20 gg;
CMP- COURT NO. Order Dtd. 2025-08- (Se
71223/2025(02.09.2025 |0, 0. |D NAYAK c.o. 5 oLD 5 zg;
SUDHANSU (Se
71224/202502.09.2025 §g§7/2025 PRASAD c.o. gogig NO. ggder ptd. 2025-08 No-
MOHAPATRA 38)
JYOTT (Se
71225/2025|02.09.2025 222232025 PRAKASH c.o. Sogig NO. gfder ptd. 2025-09 No-
BEHERA 38)
(Se
WP (C) - SUBRAT COURT NO. Order Dtd. 2025-10- ©
71227/202502.09.2025  |joo2t o bas (GO 3 oip v zg)
(Se
CRLREV- COURT NO. Order Dtd. 2025-09-

71228/2025(02.09.2025 2% C . |U DAS c.o. 3 oip o 22;
BLAPT,— A. K. COURT NO. [order Dtd. 2025-09- (Se
71229/2025(02.09.2025 o0t o [ty c.o. 3 oip o1 BATL-1 Nes
CMP- STBANANDA WRIT (Se
70890/20251/02.09.2025 620/2018 PATRA GENERAL Entire Brief BRANCH-2 IgTz)—
WP (C) - DR JITENDRA WRIT (Se
70894/2025(02.09.2025 oo o o ENKa CENERAL Counter R ANCHA1 §§;
AKSHYA (Se

WP (C) - Order Dtd. 2025-09- |[WRIT
70895/2025(02.09.2025 KUMAR GENERAL No-
19804/2025 | ' 01 BRANCH-8 |, o
SUSHREE (Se
70896/202502.09.2025 725" lrangan GENERAL order Drd. 2025709 R g NO-
MOHANTY 40)
SUSHREE (Se
70897/2025(02.09.2025 §§é§>2024 RANJAN GENERAL 8§der ptd. 2025-09 gii;CH_S No-
MOHANTY 40)
WP (C) - AMTYA WRIT (Se
2 170905/20251/02.09.2025 21547/2025 BHUSAN DASH GENERAL Final Order BRANCH-4 I;Tc;)—
3[70907/2025[02.09.2025  |cMp- [PRANANATH |GENERAL Order Dtd. 2025-09- [(Se




1340/2025 |[MISHRA 01 No-
38)
FAO- SASMITA Order Dtd. 2025-04- MISC. (Se
70909/2025(02.09.2025 |00 . NAvAK GENERAL o APPEAL | °°
SEC.
BINAYAK . . MISC.
70910/2025(02.09.2025 222?5019 PRASAD GENERAL iii;iiiZSWlth APPEAL éif
MOHANTY SEC.
BINAYAK . . MISC.
70911/2025(02.09.2025 g§§§5019 PRASAD GENERAL iii;;iiZSWlth APPEAL éif
MOHANTY SEC.
FAO- SASMITA Order Dtd. 2025-04- MISC. (Se
70912/2025102.09.2025 |50, 0,5 NAYAK GENERAL o5 APPEAL No-
SEC.
(Se
WP (C) - BIJAYA Order Dtd. 2025-09- |[WRIT ©
70925/202502.09.2025 |, ca05 /5022 [KUMAR Nayak |CENERAL 01 BRANCH-8 122)
(Se
WP (C) - BIJAYA Order Dtd. 2025-09- |[WRIT ©
70929/2025102.09.2025 1) 0055022 [KUMAR Nayak |CENERAL 01 BRANCH-8 IZ;)
(Se
WP (C) - BIJAYA Order Dtd. 2025-09- |[WRIT ©
70934/2025102.09.2025 1) 6g08/2022 [KuMAR NAYAK CENERAL 01 BRANCH-8 IZS)
(Se
WP (C) - BIJAYA Order Dtd. 2025-09- |[WRIT ©
70941/2025102.09.2025 |, 0055022 [KUMAR Nayak |CENERAL 01 BRANCH-8 122)
(Se
WP (C) - BIJAYA Order Dtd. 2025-09- |[WRIT ©
70948/202502.09.2025 |, 0055022 [KUMAR Nayak |CENERAL 01 BRANCH-8 S;)
(Se
ABLAPIL- GHANASHYAM Order Dtd. 2025-09-
70954/202502.09.2025 [0 LY GENERAL o1 BATL-2 Ti;
(Se
WP (C) - DEBENDRA Order Dtd. 2025-08- |[WRIT ©
70966/202502.09.2025 ) oo’ o lie GENERAL 08 R ANCHLS gg)
(Se
ABLAPIL- SWETAMBARA Order Dtd. 2025-09-
70972/2025(02.09.2025 oo, oo [Srpoin GENERAL o1 gg;
(Se
WP (C) - DEBENDRA Order Dtd. 2025-09- |[WRIT ©
70982/202502.09.2025 ), 0000 oonnns GENERAL o1 R ANCH-8 28)
BATSHNAB (Se
70988/2025(02.09.2025 282232025 CHARAN GENERAL ggder Ptd. 2025-08 No-
PATRA 40)
(Se
RPFAM- BIDYADHAR Order Dtd. 2025-09-
70997/202502.09.2025 |20 0 | Chnn GENERAL o1 28;
BATSHNAB (Se
71004/2025(02.09.2025 25?532025 CHARAN GENERAL 8§der Ptd. 2025-09 No-
PATRA 40)
(Se
CONTC- DEBENDRA Order Dtd. 2025-08-
71008/2025/02.09.2025 3299/2025 |BEHERA GENERAL 14 No-

40)




WP (C) -

BIJAYA

Order Dtd. 2025-09-

WRIT

(Se

71012/2025102.09.2025 1) 808/2022 [kuMAR NAYAK CENERAL 01 BRANCH-8 IZ;’)'
AKSHYA (Se
WP (C) - Order Dtd. 2025-09- |WRIT
71014/2025/02.09.2025 KUMAR GENERAL No-
19804/2025 BEHERA 01 BRANCH-8 42)
AKSHYA (Se
71025/2025(02.09.2025 ?gé82/2025 KUMAR GENERAL 8;der ptd. 2025-09 gii;CH_S No-
BEHERA 42)
(Se
ABLAPL- SWETAMBARA Order Dtd. 2025-09-
71030/2025/02.09.2025 9554 /2025 |PUROHTT GENERAL 01 z;;
BAISHNAB (Se
71053/2025(02.09.2025 2%2532025 CHARAN GENERAL gfder btd. 2025-09 No-
PATRA 42)
CMP- PRASANTA WRIT (Se
71080/2025(02.09.2025 399/2021 KUMAR PATRI GENERAL Entire Document BRANCH-2 gz;
(Se
WP (C) - MANOJ KUMAR Order Dtd. 2024-10- |WRIT N
71081/2025/02.09.2025 11059/2018 [RANA GENERAL 29 BRANCH-1 28)
CMP- PRASANTA WRIT (Se
71091/2025/02.09.2025 399/2021 KUMAR PATRI GENERAL Entire Document BRANCH=2 gz;
WP (C) - PARAMANANDA (Se
71096/20251(02.09.2025 14681/2009 |SAHU GENERAL Annexure gz;
WP (C) - PARAMANANDA (Se
71140/20251/02.09.2025 14681/2009 |SAHU GENERAL Annexure 22;
(Se
WP (C) - MANOJ KUMAR Order Dtd. 2024-10- |WRIT N
71145/20251/02.09.2025 11059/2018 RANA GENERAL 29 BRANCH-1 28)
~ BATSHNAB ol (Se
71153/2025(02.09.2025 2?2532025 CHARAN GENERAL gider Ptd. 2025-09 No-
PATRA 30)
CMP- (Se
71160/2025(02.09.2025 B.K. DAS GENERAL Entire Document No-
631/2025
30)
CMP- (Se
71163/20251(02.09.2025 B.K. DAS GENERAL Entire Document No-
631/2025
30)
WP (C) - AMTYA WRIT (Se
71169/2025102.09.2025 |, 045 5055 Bausan pash |CENERAL Final Order BRANCH-4 gg;
BAISHNAB (Se
71174/2025(02.09.2025 25?532025 CHARAN GENERAL 8§der Ptd. 2025-09 No-
PATRA 38)
(Se
WP (C) - BIJAYA Order Dtd. 2025-09- |WRIT N
71181/202502.09.2025 15 6808/2022 [kuMAR Navak CENERAL 01 BRANCH-8 1:2)
WP (C) - JASPREET Judgement Dtd. 2025- WRIT (Se
71186/202502.09.2025 oo o000 0 [aon GENERAL 08ons RRANCH-1 e




WP (C) -

AMIYA

WRIT

(Se

71192/2025/02.09.2025 21740/2025 |BHUSAN DASH GENERAL Final Order BRANCH-5 22;
BATSHNAB (Se
71194/2025(02.09.2025 2%2532025 CHARAN GENERAL gfder btd. 2025-09 No-
PATRA 32)
MISC.
FAO- SASMITA (Se
71217/2025(02.09.2025 |00 . NAvAK GENERAL Last Order APPEAL Nee
SEC.
MISC.
FAO- SASMITA (Se
71220/202502.09.2025 |00 NAvAK GENERAL Last Order APPEAL .
SEC.
ABLAPI,- MADAN MOHAN Order Dtd. 2025-07- (Se
71226/2025102.09.2025 8112/2025 MISHRA GENERAL o1 No-
ABLAPI,- MADAN MOHAN Order Dtd. 2025-07- (Se
71230/2025102.09.2025 8112/2025 MISHRA GENERAL o1 No-—
WP (C) - MANOJ KUMAR Order Dtd. 2005-12- (Se
71231/2025/02.09.2025 14806/2005 RANA GENERAL 19 No-
CRLMC- Order Dtd. 2025-06- (Se
70886/2025/102.09.2025 2227/2025 G. SAHOO GENERAL 26 No-
oJc- (Se
70919/2025/02.09.2025 5164/1992 A SAHOO GENERAL No-
70920/2025(02.09.2025 |FA-48/1990 S PARIDA GENERAL éif
oJc- (Se
70921/2025(02.09.2025 350 Lo [P K JENA GENERAL Nes
CONTC- (Se
70922/202502.09.2025 | " 0 o |S N SHARMA |GENERAL CONTEMPT | °°
WP (C) - WRIT (Se
70923/202502.09.2025 |/ o7 0. [P K MOHANTY GENERAL R ANCH-T Tg;
WP (C) - WRIT (Se
70924/202502.09.2025  |/cgc0 0 D BISWAL GENERAL R ANCH-S g;;
WP (C) - (se
70928/2025/02.09.2025 17025/2011 S K SAMAL GENERAL gg;
CONTC- (Se
70930/2025(02.09.2025 S K SAMAL |GENERAL No-
2908/2011
22)
FAO- MISC. (Se
70949/2025(02.09.2025 D BISWAL GENERAL APPEAL
503/2018 No-
SEC.
WPC (OAC) - (Se
70953/2025102.09.2025 |, o0 507 M DAS GENERAL OA Branch |~
ABLAPIL- (Se
70956/2025/02.09.2025 10766/2023 M DAS GENERAL BAIL-2 No-
CRLREV- (Se
70960/20251/02.09.2025 157/2006 S K BEHERA |GENERAL No—
WP (C) - WRIT (Se
70964/2025/102.09.2025 4920/2014 L SHARMA GENERAL BRANCH-6 No-

35)




' RSA- SECOND (Se
70968/202502.09.2025 |07, 00 |G JAYASINGH GENERAL oPpEAL  Nee
' WA- WRIT (Se
70971/202502.09.2025 ['.7 o0, |A PANDA GENERAL APPEAL  Nee
' 0Jc- (Se
70975/202502.09.2025 |52 o0 |A SAHOO GENERAL oo
' 0Jc- (Se
70976/202502.09.2025 |52 o0 |A SAHOO GENERAL oo
' BLAPL- (Se
70981/2025(02.09.2025 1000 . IS NAYAK GENERAL oo
' CRLMC- CRIMINAL |(Se
70983/202502.09.2025 | oo 00 . [P K DAS GENERAL mrse .
WRIT
WP (C) - BRANCH (Se
70986/202502.09.2025 |J 000000 A BISOT GENERAL (DTVISTON Ti;
BENCH-3)
WP (C) - WRIT (Se
70989/202502.09.2025 |/ 07, .. |S S JENA  |GENERAL R ANCH-2 gz;
TRP (C) - (Se
70992/202502.09.2025 |,7' /000 |R DANGI GENERAL M.J.C. Noo
CRLMP- WRIT (Se
70994/202502.09.2025 |00, S DAS GENERAL R ANCHT Tg;
WP (C) - WRIT (Se
70996/202502.09.2025 |7-oo'° P K LENKA |GENERAL R ANCH-6 22;
SA- (Se
70998/2025(02.09.2025 C R NAYAK |GENERAL No-
136/2000

26)
oJc- (Se
70999/2025(02.09.2025 | )oo0 Lo [H JENA GENERAL No-
26)
WP (C) - WRIT (Se
71001/202502.09.2025 ) 20700 |G R PATRA  |GENERAL R ANCH-5 gg;
WP (C) - R K WRIT (Se
71003/202502.09.2025 |0 o0 o oarpa | GENERAL R ANCH-4 Tg;
oJc- (Se
71005/202502.09.2025 | ;oo o0, |S BARIK GENERAL T3;
(Se

CRLMC- BATLARAM Order Dtd. 2025-07-
71034/202502.09.2025 | 00000 | Chen GENERAL 0 T;;
BLAPT,— Order Dtd. 2025-05- (Se
71037/2025(02.09.2025 A MOHANTY |GENERAL : No-
4193/2025 12 19)
' RFA- FIRST (Se
71041/202502.09.2025 | ,-" oo |H SUNDARA GENERAL [N i
' CRLMC- CRIMINAL |(sSe
71043/2025102.09.2025 | ;) 505, |S K BEHERA |GENERAL MTSC No-
0[71045/2025[02.09.2025 |wp(C)- B BEHERA  |GENERAL WRIT | (Se




28486/2019 BRANCH-8 |No-
29)
' WPC (OAC) - (Se
71047/202502.09.2025 |35 00 [P K DAS GENERAL OA Branch |~
WP (C) - WRIT (Se
71049/2025/02.09.2025 13485/2007 |F K DAS GENERAL BRANCH-8 23;
WP (C) - (Se
71051/2025(02.09.2025 |7/ 20" [P K DAS GENERAL gg;
WP (C) - WRIT (Se
71054/202502.09.2025 | _o-0" oA M DAS GENERAL R ANCH-] ZZ;
WP (C) - WRIT (Se
71056/2025/02.09.2025 15416/2017 » M DAS GENERAL BRANCH-7 Tg;
WRIT
WP (C) - BRANCH (Se
71097/2025(02.09.2025 7o 200 o |J P KAR GENERAL (DTVISTON ng
BENCH-3)

WP (C) - (se
71098/2025(02.09.2025 7020 K K NAYAK |GENERAL No-
120
WP (C) - WRIT (Se
71101/2025(02.09.2025 |7-5o2" [P C DAS GENERAL R ANCH-4 TS;
WP (C) - Order Dtd. 2016-11- (Se
71109/202502.09.2025 |/co o, 0o |G B DASH GENERAL o T?;
WP (C) - M. K Order Dtd. 2025-09- |WRIT (Se
71115/2025(02.09.2025 | Jo00e o oc bt GENERAL g R ANCH-4 23;
TRP (C) - Order Dtd. 2025-08- (Se
71119/2025(02.09.2025 P. R. SWAIN GENERAL . No-
195/2025 08 37
cMP- Order Dtd. 2025-08- (Se
71120/202502.09.2025 |20, o0, |P. R. SWAIN GENERAL ol 23;
(Se

ABLAPL- MANOJ KUMAR Order Dtd. 2025-09-
71121/2025(02.09.2025 [0 o e GENERAL o1 BATL-1 TZ;
(Se

ABLAPL- SARAT KUMAR Order Dtd. 2025-08-
71122/2025(02.09.2025  [c o L GENERAL ol TZ)
FAO- NIRANJAN Order Dtd. 2025-09- [ISC- (Se
71123/2025(02.09.2025 | J070, o Lol GENERAL o1 2E£EAL R
' CRLREV- LOKANATH Order Dtd. 2025-09- (Se
71124/2025102.09.2025 [0 5054 |san00 GENERAL 01 No-
' BLAPL- Order Dtd. 2025-09- ~ (Se
71125/2025(02.09.2025 |00 " . [B. N. SAHU |GENERAL o1 BATL-1 R
' WP (C) - WRIT (Se
71128/2025(02.09.2025 |10t 0 o [K DAS GENERAL ERANCH=5  [Ne




|

21)

(Se

WP (C) - WRIT ©

71129/2025(02.09.2025 |1 2", |S R OJHA GENERAL R ANCH-4 gg)

WP (C) - (Se

71132/2025/02.09.2025 6385/2025 P K PAL GENERAL No-

38)

WP (C) - (Se

71135/202502.09.2025 | (20200 |S K BISWAL |GENERAL No-

38)

WP (C) - WRIT (Se

71138/2025(02.09.2025 |} 0" |S PATTANAIK GENERAL R ANCH-G 22;

TRPCRL- (Se

71139/2025(02.09.2025 M MOHANTY |GENERAL No-
50/2025

26)

ARBP- R K (Se

71142/202502.09.2025 17000 MOHAP [ATRA |CENERAL M.J.C R

CMP- (Se

71143/202502.09.2025 | 7,27 0 . |S P SAMANTA GENERAL Nes

CMP- (Se

71144/202502.09.2025 | 7)°° 0 . |S P SAMANTA GENERAL Nes

' cMP- (Se

71146/202502.09.2025 |20 0 . |B DAS GENERAL .

' CRLMP- (Se

71147/202502.09.2025 | /o070 . K N SAHOO |GENERAL Nes

' CMP- (Se

71148/202502.09.2025 | oo’o0,. K N SAHOO |GENERAL Nes

' CRLREV- (Se

71149/2025(02.09.2025 | 0" °. |G R PATRA |GENERAL es

BLAPL- (Se

71150/202502.09.2025 /)00 0, |J P KAR GENERAL Nes

CMP- WRIT (Se

71151/202502.09.2025 |J0o° o0, R K SETH GENERAL RRANCH-7 oo

CONTC- (Se

71152/2025(02.09.2025 -7 0% M BASU GENERAL CONTEMPT | °°

WP (C) - WRIT (Se

71154/202502.09.2025 |Z oo, 0, B DAS GENERAL R ANCH-2 Zg;

CRLREV- (Se

71155/2025(02.09.2025 S S DASH GENERAL No-
740/2024

45)

' ARBP- (Se

71156/2025(02.09.2025 S 5 M R BARIK |GENERAL M.J.C .

' BLAPL- (Se

71157/202502.09.2025 [/ 0 |3 P KAR GENERAL BATL-2 .

ABLAPL- (Se

71158/2025(02.09.2025 J P KAR GENERAL BATL-1 No-

8491/2025 1)

CRLMC- (Se

71159/2025/02.09.2025 3398/2025 J P KAR GENERAL Tg;




BLAPL-

(Se

71161/202502.09.2025 |00 o |J P KAR GENERAL No-
13)
' ABLAPI,- (Se
71162/202502.09.2025 [ J0/ 00 o |J P KAR GENERAL BATL-1 N
' WP (C) - (Se
71164/202502.09.2025 |70 70" o, |a K RANA GENERAL Nee
' WA- (Se
71165/2025102.09.2025 ;510 505, (B JENA GENERAL No-
CRLMP- WRIT (Se
71166/202502.09.2025 | [o°° D K BEHERA |GENERAL R ANCHT SZ;
WP (C) - WRIT (Se
71168/2025102.09.2025 |, o5 50,5 (S DAS GENERAL BRANCH-4 ?3;
PRAVAT (Se
71195/2025(02.09.2025 22238025 CHANDRA GENERAL ggder Ptd. 2025-08 No-
BEHERA 17)
(Se
WP (C) - SATYA Order Dtd. 2025-09- |WRIT ©
71208/2025102.09.2025 11 /5675025 |rangan pan |CENERAL 01 BRANCH-5 gg)
(Se
WP (C) - BIJAY KUMAR Order Dtd. 2025-09- |WRIT ©
71209/202502.09.2025 |70 0o0" o fooiten GENERAL o1 R ANCH-8 23)
WP (C) - Order Dtd. 2025-09- (Se
71210/202502.09.2025 |- 00" o |SARAT DASH |GENERAL 05 gg;
~ JYOTT ol (Se
71211/2025(02.09.2025 §§§532025 RANJAN GENERAL Sider Ptd. 2025-08 No-
NAYAK 29)
(Se

CRLMC- SUBRATA Order Dtd. 2025-09-
71212/202502.09.2025 |00 o o o GENERAL o1 gg;
JYOTT (Se
71213/2025(02.09.2025 22?52525 RANJAN GENERAL ggder Ptd. 2025-09 No-
NAYAK 29)
ABLAPL- Order Dtd. 2025-08- (Se
71214/2025(02.09.2025 [0 o ID. D. NAIK |GENERAL e No-
29)
WP (C) - A. K Order Dtd. 2025-09- (Se
71215/202502.09.2025 |7°0 0" o0 [oarTon GENERAL 05 gg;
CRLMC- Order Dtd. 2025-09- (Se
71218/2025/02.09.2025 2918/2025 H. K. BHOL |GENERAL 01 gg;
CRLMC- Order Dtd. 2025-09- (Se
71219/2025(02.09.2025 H. K. PATRA |GENERAL : No-
4444/2024 01 29)
ABLAPI,- S Order Dtd. 2025-08- (Se
71232/2025/02.09.2025 9673/2025 |CHOUDHURY |CCNERAL 20Petition,Annexure, BAIL-2 T;;

NIC



